IN THE HIGH COURT OF ORISSA, CUTTACK
NOTICE

As directed, it is hereby informed that the following case will be taken up
before the Division Bench of Hon’ble Dr. Justice Sanjeeb K. Panigrahi & Hon’ble
Mr. Justice M. S. Raman today, the 31t October 2026.

COURT NO - VI (4TH FLOOR)

THE HON'BLE DR. JUSTICE SANJEEB K. PANIGRAHI
THE HON'BLE MR. JUSTICE MURAHARI SRI RAMAN
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